IN THE HIGH COURT OF
ORISSA,CUTTACK

It is informed to all the
Advocates/Advocates' clerks/Applicant that
the following certified copies are ready for
Delivery.

Date : 07.01.2020
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4 5 DURGA MISHRA 20 020 2/2019 0. No—
1)
- (Se
16 877/20 |06.01.2 [WP(C)/2668 at
5 |2 [P CDAS 20 020 8/2019 -0 No-
1)
- (Se
16 878/20 |06.01.2 [WP(C)/2668 at
6 |3 [P CDAS 20 020 5/2019 -0 No-
1)
- (Se
16 886/20 |06.01.2 [WP(C)/2353 at
7 12 M/S.A.PATTNAIK 20 020 8/2019 .0. No-
1)
- (Se
16 888/20 |06.01.2 [WP(C)/2354 at
5 12 M/S.A.PATTNAIK 20 020 0/2019 .0. No-
1)
- (Se
16 889/20 |06.01.2 [WP(C)/2815 at
g |6 [B KDAS 20 020 3/2019 -0 No-
1)
- (Se
17 890/20 [06.01.2 ABLAPL/184 at
o > |[R- SAHOO 20 020 85/2019 -0 No-
1)
- (Se
17 891/20 |06.01.2 [WP(C)/2668 at
1 [¢ |FCDAS 20 020 1/2019 -0 No-
1)
- (Se
17 892/20 [06.01.2 [WP(C) /2654 at
o |6 | PATTINAIK 20 020 1/2019 -0 No-
1)
- (Se
WRIT
17 895/20 |06.01.2 [WP(C)/2508 at
3 4 N.K. MISHRA, ADV 20 020 5/2019 .0. BRANC No—
H-8
39)
17/3  [r kK oJHA 1896/20 [06.01.2 [wp(C)/1402 [c.0. | (Se




20 020 1/2014 at

No-

39)

(Se

WRIT

897/20 |06.01.2 [WP(C)/2508 at

4 |M.R. BARIK 20 020 5/2019 E%@NC No-
39)

(Se

898/20 (06.01.2 WP (C)/2670 at

2 [RCDas 20 020 6/2019 No-
39)

(Se

899/20 |06.01.2 WP (C)/2670 at

2 |PCDas 20 020 4/2019 No-
39)

(Se

WRIT

900/20 |06.01.2 [WP(C) /2922 at

4 |P. BEHERA 20 020 /2016 EﬁiNc No-
27)

(Se

903/20 |06.01.2 [WP(C) /2476 at

3 |P K SARANGI 20 020 3/2019 No-
27)

(Se

904/20 |06.01.2 [WP(C) /2700 at

4 |3 K NAYAK 20 020 9/2019 No-
27)

(Se

905/20 |06.01.2 [WP(C) /2662 at

2 |R K BISOI 20 020 9/2019 No-
27)

(Se

906/20 |06.01.2 [WP(C) /2662 at

2 |R K BISOI 20 020 0/2019 No-
27)

(Se

907/20 |06.01.2 [WP(C) /2670 at

2 |PCDas 20 020 3/2019 No-
27)

(Se

913/20 |06.01.2 [WP(C) /2597 at

4 |B K DAS 20 020 9/2019 No-
27)

(Se

914/20 |06.01.2 [WP(C) /2353 at

12 M/S.A.PATTNAIK 20 020 6/2010 No-
27)

(Se

915/20 [06.01.2 [WP(C) /2641 at

3 |D BEHERA 20 020 5/2019 No-

27)




(Se

916/20 [06.01.2 [WP(C) /2353 at

12 M/S.A.PATTNAIK 20 020 9/2019 No—
27)

(Se

917/20 [06.01.2 [WP(C) /2641 at

3 |D BEHERA 20 020 8/2019 No-
27)

(Se

918/20 [06.01.2 |WP(C)/2288 at

12 M/S.SUBASH CHANDRA PANI 20 020 3/2019 No—
27)

(Se

919/20 [06.01.2 [WP(C)/1414 at

12 [K.C. MAJHI 20 020 9/2019 No-
27)

(Se

926/20 (06.01.2 [WP(C)/1291 at

12 |s.C. PANI 20 020 3/2019 No-
27)

(Se

927/20 [06.01.2 [WP(C) /2662 at

2 |R K BISOI 20 020 7/2019 No-
27)

(Se

928/20 [06.01.2 [WP(C)/1291 at

12 |s.C. PANI 20 020 6/2019 No-
27)

(Se

930/20 [06.01.2 |WP(C)/8513 at

12 |S.C. PANI 20 020 /2019 No-
27)

(Se

932/20 |06.01.2 [WP(C) /1415 at

12 [K.C. MAJHI 20 020 1/2019 No-
27)

(Se

933/20 [06.01.2 WP (C)/2489 at

2[R K BISOI 20 020 1/2019 No-
27)

(Se

935/20 [06.01.2 [WP(C)/1415 at

12 [K.C. MAJHI 20 020 4/2019 No-
27)

(Se

937/20 [06.01.2 [WP(C)/1415 at

12 |K.C. MAJHT 20 020 2/2019 No-
27)

938/20 [06.01.2 [WP(C)/1811 (Se

12 S.C. PANI 20 020 7/2019 at

No-




[ 27)

(Se
20 940/20 |06.01.2 [WP(C)/1812 at
0 12 SUBASH CHANDRA PANT 20 020 6/2019 C. No—

27)
- (Se
20 941/20 |06.01.2 |WP(C)/1812 at
1 [t% |[S-C. PANI 20 020 0/2019 C. No-

27)
- (Se
20 942/20 [06.01.2 [WP(C)/1812 at
> 12 SUBASH CHANDRA PANT 20 020 9/2019 C. No—

27)
- (Se
20 943/20 |06.01.2 [WP(C)/1813 at
3 12 SUBASH CHANDRA PANIT 20 020 1/2019 C. No-

27)
- (Se
20 944/20 [06.01.2 [WP(C)/1813 at
4 12 SUBASH CHANDRA PANT 20 020 3/2019 C. No—

27)
- (Se
20 945/20 |06.01.2 [WP(C)/1814 at
5 (12 [5-C. PANI 20 020 1/2019 C. No-

27)
- (Se
20 946/20 |06.01.2 [WP(C)/2288 at
6 2 |[5-C- PANI 20 020 5/2019 C. No-

27)
- (Se
20 947/20 |06.01.2 [WP(C) /2288 at
7 [t2 |[S-C. PANI 20 020 7/2019 C. No-

27)
- (Se
20 948/20 |06.01.2 [WP(C) /2641 at
g (3 [P BEHERA 20 020 7/2019 C- No-

27)
- (Se
20 949/20 |06.01.2 [WP(C) /2288 at
9 12 S.C. PANI, ADV 20 020 9/2019 C. No-

27)
- (Se
21 950/20 [06.01.2 [WP(C)/1813 at
0 12 SUBASH CHANDRA PANT 20 020 4/2019 C. No-

27)
- (Se
21 951/20 |06.01.2 [WP(C) /2641 at
1 |2 |P BEHERA 20 020 6/2019 C. No-

27)
21 952/20 |06.01.2 WP(C)/1813 (Se
> 12 SUBASH CHANDRA PANT 20 020 6/2019 C. at




- No-

27)
B (Se
21 954/20 [06.01.2 WP(C)/1812 at
3 12 |S.C. PANI, ADV 20 020 1/2019 C.O. No—

27)
B (e
21 955/20 |06.01.2 [WP(C) /1813 at
4 12 |SUBASH CHANDRA PANI 20 020 7/2019 C.O. No-

27)
B (Se
21 960/20 [06.01.2 WP(C)/1813 at
5 12 |SUBASH CHANDRA PANI 20 020 8/2019 C.O. No—

27)
B (Se
21 961/20 |06.01.2 [WP(C)/1284 at
6 12 |S.C. PANI, ADV 20 020 0/2019 C.O. No-

27)
B (Se
21 962/20 [06.01.2 [WP(C) /2839 at
7 |* [P N BEHERA 20 020 2/2019 c.0. No-

27)
B (Se
21 963/20 |06.01.2 [WP(C) /1813 at
8 12 |SUBASH CHANDRA PANI 20 020 9/2019 C.O. No—

27)
B (Se
21 964/20 [06.01.2 WP(C)/1284 at
9 12 |S.C. PANI, ADV 20 020 6/2019 C.O. No-

27)
B (Se
22 965/20 [06.01.2 [WP(C)/2839 at
0 3 R K MOHABHOTI 20 020 7/2019 C.O. No—

27)
B (Se
22 966/20 |06.01.2 [WP(C)/1814 at
1 12 |SUBASH CHANDRA PANI 20 020 0/2019 C.O. No-

27)
B (Se
22 968/20 [06.01.2 WP(C)/1284 at
> 12 |S.C. PANI, ADV 20 020 5/2019 C.O. No—

27)
B (e
22 969/20 |06.01.2 [WP(C)/1284 at
3 12 |S.C. PANI, ADV 20 020 4/2019 C.O. No-

27)
B (Se
22 970/20 |06.01.2 |CRLREV/613 at
g |*® |5 K GIRI 20 020 /2016 c.0 No-

27)
2212 [s.c. pani, ADV 1971/20 [06.01.2 [wp(C)/1284 [c.0. | (Se




20 020 3/2019 at
No-
27)
(Se
973/20 |06.01.2 |ABLAPL/791 at
P. B. SENAPATI 20 020 3/2019 C.O. No-
27)
(Se
979/20 [06.01.2 [WP(C) /2750 at
U. KUMAR 20 020 0/2019 c.0. No-
27)
(Se
980/20 |06.01.2 [WP(C) /2750 at
N. RAO 20 020 0/2019 €.0. No-
27)
(Se
981/20 |06.01.2 [WP(C) /2823 at
M/S. ANURAGA MOHAPATRA 20 020 3/2019 C.O. No—
27)
(Se
WRIT
985/20 [06.01.2 [WP(C) /2897 at
R.C. MUDULI 20 020 8/2019 C.0O. |BRANC No-
H-5
22)
(Se
WRIT
986/20 |06.01.2 [WP(C)/2897 at
R.C. MUDULI o 0 201 c.o. E%?NC o
22)
(Se
988/20 |06.01.2 |WP(C) /4431 at
B.M. BHUYAN 20 020 /2005 C.O. No-
22)
(Se
990/20 |06.01.2 |CMP/1060/2 at
P.K.MOHANTY 20 020 018 C.O. No—
22)
(Se
997/20 |106.01. ABLAPL/123 |GENE at
S. PRADHAN 20 020 33/2019 RAL No-
22)
(Se
1033/2 |06.01.2 [WP(C) /2738 at
S. K. BEHERA 020 020 2/2019 C.O. No—
22)
(Se
1037/2 [06.01.2 WP (C) /2759 at
C. K. BARIK 020 020 5/2019 €.0. No-
22)
(Se
1049/2 |06.01.2 WP (C)/2676 at
S. K. BEHERA 020 020 3/2019 C.O. No-

22)




(Se

1053/2 |06.01.2 [WP(C) /2953 at
3 M. N. MOHANTY 020 020 6/2019 No-
22)
(Se
1054/2 |06.01.2 [WP(C)/2909 at
2 M. R. SAHOO 020 020 3/2019 No-
22)
(Se
1056/2 |06.01.2 WP (C) /2909 at
2 M. R. SAHOO 020 020 3/2019 No-
22)
(Se
1059/2 |06.01.2 [WP(C) /2930 at
2 M. R. SAHOO 020 020 4/2019 No-
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WRIT
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3 |R. C. MUDULI égg7/2 85601' ?558;g1843 (DIVI INo-
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)
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H at
6 R. R. DAS 3230/2 82601. ?gis)/284/ (DIVI No-
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BENCH |)
)
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1073/2 |06.01.2 [WP(C)/10/2 )
2 N.K. NAYAK 020 020 020 No
112
)
(Se
at
1075/2 106.01.2 WP (C)/10/2 )
2 R. K. OJHA 020 020 020 No
112
)
(Se
at
1081/2 106.01.2 [WP(C)/2706 )
3 [C. SAMAL 020 020 1/2019 No
112
)
WRIT
BRANC | (Se
1090/2 [06.01.2 WP(C)/1273 H at
10 P.K. SAHOO 020 026 . /2014 (DIVI No-
SION 115

BENCH




(Se

at
1092/2 [06.01.2 WP (C)/2696 )
K. OJHA 020 020 8/2019 No
115

)
(Se
at
1094/2 |06.01.2 WP (C)/2696 )
K. OJHA 020 020 5/2019 No
115

)
(Se
at
1096/2 |06.01.2 [WP(C) /2933 )
K. ROUL 020 020 1/2019 No
115

)
(Se
at

1097/2 |06.01.2 [WP(C) /2933

K. ROUL No-
020 020 3/2019 e

)
(Se
at
1099/2 |06.01.2 WP (C)/2689 )
SAMAL 020 020 5/2019 No
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)
(Se
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1100/2 |06.01.2 WP (C) /2689 )
SAMAL 020 020 2/2019 No
115

)
(Se
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1102/2 |06.01.2 WP (C) /2689 )
SAMAL 020 020 1/2019 No
115

)
(Se
at

1103/2 |06.01.2 [WP(C) /2688
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)
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1108/2 |06.01.2 [WP(C) /2685 )
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)
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K. ROUT 020 020 6/2019 at




No-
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)
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)
(Se
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1121/2 |06.01.2 [Wp(C) /2691 )
C. DAS 020 020 7/2019 C. No
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)
(Se
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1123/2 |06.01.2 [WP(C) /2692
C. DAS c. No-
020 020 1/2019 05
)
(Se
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1124/2 [06.01.2 [WP(C) /2697 )
K. OJHA 020 020 0/2019 C- No
115
)
(Se
at
1126/2 |06.01.2 [WP(C) /2697
K. OJHA 020 020 1/2019 C. No
115
)
(Se
at
1129/2 [06.01.2 [WP(C) /2697 )
-BEHERA 020 020 7/2019 C. No
115
)
(Se
at
1130/2 |06.01.2 [WP(C) /2697 )
-BEHERA 020 020 6/2019 C. No
115
)
(Se
at
1131/2 |06.01.2 [WP(C)/38/2 )
M. PANDA 020 020 020 C. No
115
)
(Se
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1135/2 (06.01.2 [WP(C)/55/2
P. SAHOO e o ol c. No
115
)
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1137/2 |06.01.2 [Wp(C)/53/2 at
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L —
at
26 1138/2 |06.01.2 [WP(C) /2691 )
o2 |s. c. pas RO 00 02005 c.o. No
115
)
(Se
at
27 1147/2 [06.01.2 [wp(C) /2776 )
0 3 C. R. NAYAK 020 020 4/2019 C.O. No
115
)
(Se
27 1148/2 [06.01.2 [wp(C) /2776 at
1 3 C. R. NAYAK 020 020 1/2019 C.O. No-
115
)
(Se
27 1149/2 [06.01.2 WP (C) /2775 at
> 3 C. R. NAYAK 020 020 6/2019 C.O. No-
115
)
(Se
at
27 1150/2 [06.01.2 WP (C) /2693 )
3 3 C. R. NAYAK 020 020 7/2019 C.O. No
115
)
(Se
at
27 1151/2 [06.01.2 WP (C) /2693 )
4 3 C. R. NAYAK 020 020 9/2019 C.O. No
115
)
(Se
27 1152/2 [06.01.2 WP (C) /2701 at
5 3 C. R. NAYAK 020 020 5/2019 C.O. No-
115
)
(Se
27 1153/2 [06.01.2 WP (C) /2701 at
6 3 C. R. NAYAK 020 020 4/2019 C.O. No-
115
)
(Se
at
27 1154/2 [06.01.2 WP (C) /2694 )
7 3 M/S.SAMEER KUMAR DAS 020 020 0/2019 C.0. No
115
)
(Se
at
27 1155/2 [06.01.2 WP (C) /2722 )
g [° [N- RRO 020 020 4/2019 c.0. No
115
)
27[3  [s. MOHAPATRA 11158/2 [06.01.2 [wp(C)/2801 [c.O. | [(Se




°|

020 020 0/2019 at
No-
115
)
(Se
at
1159/2 106.01.2 [WP(C) /2747 )
3 NAYAK 020 020 0/2019 No
115
)
(Se
at
1160/2 106.01.2 [WP(C) /2777 )
3 NAYAK 020 020 0/2019 No
115
)
(Se
at
1161/2 106.01.2 [WP(C) /2692
2 DAS No-
020 020 3/2019 e
)
(Se
at
1162/2 106.01.2 |0JC/5179/2
13 JENA No-
020 020 000 e
)
(Se
at
1163/2 106.01.2 [WP(C) /2692
2 DAS No-
020 020 4/2019 10
)
(Se
at
1164/2 106.01.2 [WP(C)/2692
2 DAS No-
020 020 7/2019 10
)
(Se
at
1165/2 106.01.2 [WP(C) /2692
2 DAS No-
020 020 9/2019 e
)
(Se
at
1166/2 106.01.2 [WP(C)/2693
2 DAS No-
020 020 1/2019 e
)
(Se
at
1167/2 106.01.2 [WP(C)/2693
2 DAS No-
020 020 3/2019 10
)
. — 1168/2 (06.01.2 [WP(C)/2696 ;ie
020 020 1/2019

No-




(Se
at
5 S. K. SAHOO 1169/2 |07.01. FAO/871/20 No—
020 020 19
115
)
(Se
at
1170/2 |07.01.2 WP(C) /2467 B
13 S. K. MOHANTY 020 020 8/2014 No
115
)
(Se
at
5> |TAPAN KUMAR NAYAK 1171/2 |07.01.2 |OTAPL/9/20 No-
020 020 14
115
)
(Se
at
5 TAPAN KUMAR NAYAK 1173/2 |07.01. OTAPL/10/2 No-
020 020 014
115
)
(Se
at
1176/2 |07.01.2 WP(C)/2636 _
3 |N. RRO 020 020 1/2019 No
115
)
WRIT
BRANC |(Se
H at
3 P.K. JENA 32(7)7/2 8;601' Vgség)lg2084 (DIVI No-
SION (109
BENCH |)
)
(Se
at
1179/2 |07.01.2 |CMAPL/1/20
3 S. RATH No-
020 020 20 109
)
(Se
at
1194/2 |07.01.2 WP(C)/2832 _
3 S. K. MOHANTY 020 020 1/2019 No
109
)
(Se
WRIT
1205/2 |07.01.2 [WP(C)/1071 at
5 M. N. MOHANTY 020 020 3/2003 BRANC No-
H-6
26)
(Se
WRIT
1207/2 |07.01.2 WP(C)/1071 at
5 S. K. MOHANTY 020 020 3/2003 EP_L?NC No—




(Se

1211/2 [07.01.2 |BLAPL/9711 at
M. K. MOHAPATRA 020 020 /2019 C. No—
26)
(Se
1213/2 [07.01.2 |BLAPL/9717 at
MOHENDRA KUMAR MOHAPATRO 020 020 /2019 C. No-
26)
WRIT
BRANC | (Se
1217/2 [07.01.2 WP (C) /2558 i at
ASHOK KUMAR RANA 020 026 . 7/2019 C. (DIVI No-
SION |109
BENCH |)
)
(Se
at
1219/2 [07.01.2 [WP(C)/1323 )
B.N. SHADANGI 020 020 0/2003 C. No
109
)
(Se
at
1222/2 107.01.2 [We(C)/144/ )
P.L. MISHRA 020 020 2020 C. No
109
)
(Se
WRIT
1224/2 107.01.2 [WP(C) /1759 at
G.c. JENA 020 020 6/2015 C.0. BRANC yo-
H-5
20)
(Se
1225/2 |07.01.2 |CRLMP/1753 at
P. NAIK 020 020 /2019 C- No-
20)
(Se
1226/2 [07.01.2 |CRLMP/5/20 at
J.P. KAR 020 020 20 C. No-
20)
(Se
1228/2 [07.01.2 WP (C) /2309 at
S.K. DASH 020 020 3/2019 C- No-
20)
(Se
1231/2 [07.01.2 [WP(C) /2692 at
ASHUTOSH MOHANTY 020 020 6/2019 C. No—
20)
WRIT
BRANC | (Se
1233/2 |07.01.2 [Wp(C) /2790 H at
S. R. PANI 020 026 : 0/2019 C. (DIVI No-
SION 116

BENCH




(Se

at
1245/2 [07.01.2 [Wp(C) /2847 )
M.K. DASH, ADV 020 020 3/2019 No
116
)
(Se
at
1246/2 [07.01.2 WP (C) /1700 )
M/S.S.K.PADHI 020 020 0/2019 No
116
)
(Se
at
1248/2 [07.01.2 |cMP/1454/2
P.K. BARIK 020 020 019 No-
116
)
(Se
at
1249/2 [07.01.2 |0JC/14990/
N.K. ROUT 020 020 1996 No
116
)
(Se
at
1250/2 [07.01.2 [BLAPL/1040
SARAT DASH 020 020 5/2019 No
116
)
(Se
at
1252/2 [07.01.2 [wp(c) /2809 )
M/S.ARJUNA CHARANA BEHERA 020 020 1/2019 No
116
)
(Se
at
1253/2 [07.01.2 [wp(c) /2886 )
BHARAT CHANDRA PANDA 020 020 2/2019 No
116
)
WRIT
BRANC | (Se
H at
S.R. PANI 3583/2 8;601. ?52(8)1QZ789 (DIVI No-
SION |116
BENCH |)
)
(Se
at
1266/2 [07.01.2 WP (C) /2731
M/S.GYANENDRA CHANDRA SWAIN 020 020 3/2019 No
116
)
(Se
at
1268/2 [07.01.2 WP (C) /2731 )
M/S.GYANENDRA CHANDRA SWAIN 020 020 0/2019 No

116




(Se

at
1271/2 [07.01.2 [wp(C) /2851 )
T. SWAIN 020 020 8/2019 No
116
)
(Se
at
1273/2 |07.01.2 [Wp(C) /2852 )
T. SWAIN 020 020 0/2019 No
116
)
(Se
at
1274/2 [07.01.2 WP (C) /2636
N. RAO No-
020 020 0/2019 e
)
(Se
at
1276/2 [07.01.2 WP (C) /2731 )
M/S.GYANENDRA CHANDRA SWAIN 020 020 6/2019 No
116
)
(Se
at
1277/2 [07.01.2 [Wwp(C) /2680
N. RAO No-
020 020 5/2019 e
)
(Se
at
1279/2 [07.01.2 [Wp(C) /2731 )
M/S.GYANENDRA CHANDRA SWAIN 020 020 9/2019 No
116
)
(Se
at
1282/2 [07.01.2 [Wwp(c) /2728 )
M/S.GYANENDRA CHANDRA SWAIN 020 020 9/2019 No
116
)
(Se
at
1285/2 [07.01.2 [Wp(C) /2728 )
M/S.GYANENDRA CHANDRA SWAIN 020 020 2/2019 No
116
)
(Se
at
1286/2 |07.01.2 [WP(C) /2861 )
TAPAN SWAIN 020 020 7/2019 No
116
)
(Se
at
1288/2 [07.01.2 WP (C) /2729 )
M/S.GYANENDRA CHANDRA SWAIN 020 020 4/2019 No
116
)
1289/2 [07.01.2 wp(C) /2820 (Se
S. K. SINGH 020 020 4/2019 at




No-

116
)
(Se
at
1290/2 (07.01.2 [WP(C) /2861
TAPAN SWAIN 020 020 6/2019 C. No
116
)
(Se
at
1291/2 [07.01.2 WP (C) /2729 )
M/S.GYANENDRA CHANDRA SWAIN 020 020 1/2019 C. No
116
)
(Se
at
1293/2 [07.01.2 [Wp(C) /2177 )
M. DAS 020 020 2/2016 C- No
116
)
(Se
at
1294/2 [07.01.2 [WP(C) /2861 )
TAPAN SWAIN 020 020 3/2019 C. No
116
)
(Se
at
1296/2 (07.01.2 WP (C) /2811
PRAKASH 020 020 3/2019 C. No
116
)
(Se
at
1299/2 107.01.2 WP (C) /2811 )
PRAKASH 020 020 1/2019 C. No
116
)
(Se
at
1301/2 |07.01.2 [WP(C) /2860 )
M.K. SAHOO 020 020 1/2019 C. No
116
)
(Se
at
1303/2 |07.01.2 WP (C) /2810 )
PRAKASH 020 020 8/2019 C. No
116
)
(Se
at
1306/2 107.01.2 |WP(C) /2809
G. JAYASINGH 020 020 9/2019 C. No
116
)
(Se
1310/2 [07.01.2 [Wp(C) /2791 at
D. K. NAIK 020 020 5/2019 C. No-

116




. —
at
34 1311/2 [07.01.2 [BLAPL/1044
2 M.K. MOHANTY 020 020 7/2019 No
116
)
(Se
at
34 1312/2 [07.01.2 [Wp(C) /2858 )
3 M.R. SAHOO 020 020 4/2019 No
116
)
(Se
at
34 1314/2 [07.01.2 |BLAPL/1045
4 G. SAHOO 020 020 5/2019 No
116
)
(Se
at
34 1315/2 (07.01.2 |WP(C) /2858 )
5 M.R. SAHOO 020 020 3/2019 No
116
)
(Se
at
34 1318/2 [07.01.2 WP (C) /2852 )
6 TAPAN SWAIN 020 020 3/2019 No
116
)
(Se
at
34 1322/2 |07.01.2 BLAPL/1040
7 B.N. SARANGI 020 020 8/2019 No
116
)
(Se
at
34 1324/2 [07.01.2 |BLAPL/1040
8 B.N. SARANGI 020 020 6/2019 No
116
)
WRIT
BRANC | (Se
34 1327/2 [07.01.2 [wp(C) /2804 i at
9 M. JATI 020 020 |9/2019 (DIVI No-
SION 102
BENCH |)
)
(Se
at
35 1329/2 (07.01.2 WP (C) /2862
0 S.K. PARIDA 020 020 2/2019 No
102
)
(Se
35 1330/2 [07.01.2 WP(C)/2776 at
1 C. R. NAYAK 020 020 7/2019 No-
102




[ WRIT
BRANC | (Se
35 1331/2 [07.01.2 WP (C) /2805 i at
2 JATI 020 020  |a/2019 (DIVI No-
SION 102
BENCH |)
)
(Se
at
35 1332/2 (07.01.2 [WP(C) /2861 )
3 -K. PARIDA 020 020 8/2019 No
102
)
WRIT
BRANC | (Se
35 1334/2 [07.01.2 WP (C) /2805 i at
4 JATI 020 020  |5/2019 (DIVI No-
SION 102
BENCH |)
)
(Se
at
35 1337/2 [07.01.2 |BLAPL/1040
5 -N. SARANGI 020 020 4/2019 No
102
)
(Se
at
35 1339/2 |07.01.2 BLAPL/1040
6 -K. BARIK 020 020 3/2019 No
102
)
(Se
WRIT
35 1342/2 [07.01.2 [Wp(C) /6412 at
7 JAYASINGH 020 020 /2018 BRANC yo-
H-4
27)
- (Se
35 1347/2 |07.01.2 |CRLREV/784 at
8 -K. TRIPATHY 020 020 /2019 No-
27)
- (Se
35 1348/2 [07.01.2 |CRLREV/791 at
9 -R. PATRI 020 020 /2019 No-
27)
- (Se
36 1349/2 |07.01.2 |CRLA/971/2 at
0 SUNDARA 020 020 019 No-
27)
- (Se
36 1350/2 |07.01.2 [BLAPL/1046 at
1 -N. MOHANTY 020 020 8/2019 No-
27)
36 1351/2 [07.01.2 [BLAPL/1046 (Se
2 -N. DASH 020 020 1/2019 at




- —
27)

- (Se
36 1352/2 (07.01.2 |BLAPL/1046 at
3 [¢ |N. SAHOO 020 020 0/2019 c.0. No-
27)

__' (Se
36 1353/2 [07.01.2 BLAPL/1045 at
g |4 [S-N. DASH 020 020 1/2019 c.0. No-
27)

- (Se
36 1355/2 |07.01.2 |BLAPL/1045 at
5 [¢ |B- SINGH 020 020 0/2019 c.0. No-
27)

__' (Se
36 1357/2 [07.01.2 [BLAPL/1043 at
6 | |[B-F. TANGA 020 020 7/2019 c.0. No-
27)

M A.K.SAHOO (Se
?6 2 |M/S.SUSANTA.K.BARAL,D.MISHRA 3339/2 82601'2 ?géig/8628 iiiE ;t_
, S.KANHAR, G.KHILAR 23)

__' (Se
36 1360/2 |07.01.2 |CRLMC/3157 at
8 2 M.K. PADHAN 020 020 /2019 C.O. No—
27)

- (Se
36 1361/2 (07.01.2 |ABLAPL/796 at
9 4 |P-K. BARIK 020 020 0/2019 c.0. No-
27)

__' (Se
37 1363/2 [07.01.2 BLAPL/1042 at
0 3 SUBRATA PANDA 020 020 8/2019 C.O. No—
27)

- (Se
37 1364/2 [07.01.2 [BLAPL/9525 at
1 2 M/S MAHES DAS 020 020 /2019 C.0. No-
27)

__' CRMIN |(Se
37 1365/2 |07.01.2 |ABLAPL/104 AL at
2 [¢ |P-K. LENKA 020 020 23/2019 €-0- lursc- No-
2 16)

__' (Se
37 1367/2 [07.01.2 BLAPL/1041 at
3 > [R-K. BARIK 020 020 8/2019 c.0. No-
16)

- (Se
37 1370/2 |07.01.2 |BLAPL/1041 at
4 [¢ [B- DBS 020 020 4/2019 c.0. No-
16)

37/3  [s.k. TRIPATHY 11371/2 [07.01.2 [ABLAPL/166 [C.O. | [(se




5 020 020 74/2019 at
No-
16)
T (Se
37 1382/2 |07.01.2 [WP(C) /2782 at
¢ |3 [RITA SINGH 020 020 4/2019 -0 No-
16)
T (Se
37 1389/2 [07.01.2 |ABLAPL/166 at
7 [ [8-K. JENA 020 020 37/2019 -0 No-
16)
T (Se
37 1390/2 |07.01.2 |ABLAPL/171 at
g 3 [p-K. RANA 020 020 43/2019 -0 No-
16)
T (Se
37 1405/2 |07.01.2 (CRLMP/1334 at
o > |J-J- PARIDA 020 020 /2019 -0 No-
16)
[ WRIT
BRANC | (Se
38 1409/2 [07.01.2 WP(C)/1661 i at
.3 6. JavasiNGH 050 020 32010 .0. | (DIVT |No-
SION 115
BENCH |)
)
(Se
at
38 1425/2 |07.01.2 [WP(C) /2639 )
1 3 A. K. MOHANTY 020 020 9/2019 .0O. No
115
)
(Se
at
38 1427/2 107.01.2 [WP(C)/1539 )
> 3 D. NAYAK 020 020 4/2019 .0O. No
115
)
(Se
at
38 1429/2 107.01.2 [WP(C)/2907 )
3 3 AMRESH MOHANTY 020 020 0/2019 0. No
115
)
(Se
at
38 1432/2 |07.01.2 [WP(C)/2813 )
4 3 A. K. MOHANTY 020 020 5/2019 0. No
115
)
(Se
at
38 1433/2 |07.01.2 [WP(C)/2785 )
5 3 P.K. JENA 020 020 9/2019 .0O. No
115
)
383 |AMRESH MOHANTY 11435/2 [07.01.2 [wp(C)/2640 [c.O. | [(Se




°|

020 020 0/2019 at
No-
115
)
(Se
at
1446/2 |07.01.2 WP (C) /2640 _
AMRESH MOHANTY 020 020 1/20109 No
115
)
(Se
at
1448/2 |07.01.2 |[WP(C) /2640 _
A. K. MOHANTY 020 020 220109 No
115
)
(Se
at
1450/2 |07.01.2 |[WP(C) /2640 _
A. K. MOHANTY 020 020 472019 No
115
)
(Se
at
1452/2 |07.01.2 WP (C) /2640 _
A. K. MOHANTY 020 020 5/2010 No
115
)
(Se
at
1456/2 |07.01.2 WP (C) /2640 _
A. K. MOHANTY 020 020 9/2019 No
115
)
(Se
at
1465/2 |07.01.2 |CRLMP/283/
A.C. BEHERA 020 020 2019 No
115
)
(Se
at
1470/2 |07.01.2 BLAPL/1048
BIKASH PARIJA 020 020 2/9019 No
115
)
(Se
at
1472/2 |07.01.2 |BLAPL/1048
D. NAYAK 020 020 1/2019 No
115
)
(Se
at
1477/2 |07.01.2 |BLAPL/1047
B.B. MALLICK 020 020 5/2010 No
115
)
4 K. BHOL 1484/2 |07.01.2 [BLAPL/1040 ;ie
T 020 020 7/2019

No-




B 115
)
(Se
WRIT
39 1524/2 07.01.2 WP (C) /2899 at
7 | [R-R- DAS 020 020 5/2019 BRANC INo-
H-5
22)
[ (Se
WRIT
39 1539/2 [07.01.2 WP (C) /2953 at
g |> |[F-K. BEHERA 020 020 2/2019 BRANC yo-
H-3
13)
[ (Se
WRIT
39 1541/2 [07.01.2 WP (C) /2942 at
9 3 P.K. BEHERA 020 020 9/2019 BRANC No—
H-2
9)
[ (Se
WRIT
40 1552/2 07.01.2 WP (C) /2908 at
o |+ |F-T- MISHRA 020 020 4/2019 BRANC yo-
H-6
16)
[ (Se
WRIT
40 1557/2 [07.01.2 WP (C) /2830 at
1 |> |- MOEANTY 020 020 2/2019 BRANC yo-
H-7
15)
[ (Se
WRIT
40 1561/2 (07.01.2 WP (C) /2830 at
o [° |p- MOHANTY 020 020 6/2019 BRANC yo-
H-7
15)
[ (Se
40 1562/2 07.01.2 WP (C) /2692 at
3 |4 [MANASI MOHAPATRA 020 020 8/2019 No-
15)
[ (Se
WRIT
40 1567/2 07.01.2 WP (C) /2830 at
g > [P MOHANTY 020 020 8/2019 BRANC INo-
H-7
15)
[ (Se
WRIT
40 1568/2 07.01.2 WP (C) /2831 at
5 |° [A- MOHANTY 020 020 2/2019 BRANC yo-
H-7
15)
[ (Se
WRIT
40 1569/2 07.01.2 WP (C) /2831 at
6 |° |p- MOHANTY 020 020 7/2019 BRANC INo-
H-7
15)
[ (Se
WRIT
40 1570/2 [07.01.2 WP (C) /2832 at
7 |> (A MOHANTY 020 020 0/2019 BRANC yo-
H-7
15)
[ (Se
40 1571/2 [07.01.2 WP (C) /2832 at
g > | MOHANTY 020 020 8/2019 No-
15)
1403 |a. MOHANTY 11572/2 [07.01.2 [wp(C)/2833 [c.0. [WRIT [(Se




020 020 1/2019 BRANC |at
H-7 No-
15)
(Se
WRIT
1573/2 [07.01.2 |[WP(C) /2833 at
HMORANTY 020 020 4/2019 BRANC yo-
H-7
15)
(Se
WRIT
1574/2 (07.01.2 WP (C) /2833 at
MOHANTY 020 020 6/2019 BRANC o
H-7
15)
(Se
WRIT
1575/2 (07.01.2 WP (C) /2833 at
MORANTY 020 020 8/2019 BRANC yo-
H-7
15)
(Se
WRIT
1576/2 107.01.2 [WP(C) /2834 at
MOHANTY 020 020 1/2019 BRANC |yo-
H-7
15)
(Se
WRIT
1577/2 107.01.2 [WP(C) /2834 at
MORANTY 020 020 4/2019 BRANC yo-
H-7
15)
(Se
1578/2 |07.01.2 |[WP(C) /2820 at
MOHANTY 020 020 7/2019 No-
15)
(Se
WRIT
1579/2 107.01.2 [WP(C) /2819 at
MORANTY 020 020 1/2019 BRANC yo-
H-4
19)
(Se
WRIT
1580/2 [07.01.2 |[WP(C) /2819 at
MOHANTY 020 020 4/2019 BRANC |yo-
H-4
19)
(Se
WRIT
1581/2 107.01.2 |WP(C) /2819 at
MORANTY 020 020 7/2019 BRANC yo-
H-4
19)
(Se
WRIT
1582/2 [07.01.2 [WP(C) /2819 at
MOHANTY 020 020 9/2019 BRANC |yo-
H-4
19)
(Se
WRIT
1583/2 (07.01.2 WP (C) /2820 at
MOHANTY 020 020 2/2019 BRANC o
H-5
20)
(Se
1584/2 (07.01.2 WP (C) /2824 at
MOHANTY 020 020 2/2019 No-

20)




(Se

1585/2 |07.01.2 [WP(C) /2821 at
A. MOHANTY 020 020 1/2019 C. No-
20)
(Se
1587/2 |07.01.2 [Wp(C) /2821 at
A. MOHANTY 020 020 4/2019 C- No-
20)
(Se
1592/2 |07.01.2 [WP(C) /2820 at
A. MOHANTY 020 020 5/2019 C. No-
20)
(Se
1594/2 |07.01.2 [WPp(C) /2827 at
A. MOHANTY 020 020 7/2019 C. No-
20)
(Se
1595/2 |07.01.2 [WP(C) /2480 at
PRATAP KU BARIK 020 020 8/2019 C. No—
20)
(Se
1596/2 |07.01.2 [WPp(C) /2827 at
A. MOHANTY 020 020 2/2019 C. No-
20)
(Se
WRIT
1597/2 |07.01.2 [WPp(C) /2288 at
P L MISHRA 020 020 1/2019 C. BRANC No—
H-7
5)
(Se
1598/2 |07.01.2 [WP(C) /2820 at
A. MOHANTY 020 020 1/2019 C. No-
5)
(Se
WRIT
1600/2 |07.01.2 [WPp(C) /2824 at
A. MOHANTY 020 020 4/2019 C. BRANC No-
H-5
20)
(Se
WRIT
1602/2 (07.01.2 WP (C) /2830 at
A. MOHANTY 020 020 0/2019 C. BRANC No—
H-5
20)
(Se
1603/2 |07.01.2 [Wp(C) /2828 at
A. MOHANTY 020 020 2/2019 C. No-
20)
(Se
1604/2 |07.01.2 [Wp(C) /2824 at
A. MOHANTY 020 020 8/2019 C- No-
20)
1605/2 |07.01.2 WP(C)/2828 (Se
A. MOHANTY 020 020 6/2019 C. at

No-




[ 20)

(Se

43 1606/2 107.01.2 [WP(C) /2829 at

5 A. MOHANTY 020 020 0/2019 C. No-

20)

- (Se

43 1607/2 |07.01.2 [Wp(C) /2825 at

6 A. MOHANTY 020 020 3/2019 C. No-

20)

- (Se

43 1608/2 |07.01.2 [WP(C) /2825 at

7 A. MOHANTY 020 020 6/2019 C. No-

20)

- (Se
WRIT

43 1609/2 107.01.2 |WP(C) /2829 at

8 A. MOHANTY 020 020 8/2019 C.0. BRANC Iyo-
H-5

20)

- (Se

43 1613/2 |07.01.2 [Wp(C) /2793 at

9 J KAMILA 020 020 1/2019 C. No-

20)

- (Se
WRIT

a4 1618/2 |07.01.2 WP (C) /2895 at

0 MK RATH 020 020 4/2019 C.0. BRANC Iyo-
H-5

22)

- (Se

a4 1643/2 [07.01.2 WP(C) /2879 at

1 SIBA PRASAD SAHOO 020 020 9/2019 C. No-

22)

- (Se

a4 1649/2 (07.01.2 |WP(C) /2748 at

2 M. D. BISWAL 020 020 2/2019 C. No-

22)

- (Se

a4 1651/2 |07.01.2 [Wp(C) /2747 at

3 M. D. BISWAL 020 020 9/2019 C- No-

22)

- (Se

a4 1652/2 107.01.2 WP (C) /2747 at

4 M. D. BISWAL 020 020 7/2019 C. No-

22)

- (Se

a4 1684/2 [07.01.2 WP(C) /2879 at

5 PRASANTA KU.DAS 020 020 7/2019 C. No-

22)

- (Se

a4 1707/2 107.01.2 WP (C)/196/ at

6 B.K.PANDA 020 020 2020 C. No-

22)

m 1710/2 [07.01.2 |ABLAPL/191 (Se

7 P. K. MISHRA 020 020 09/2019 C- at




No-

22)
[ (Se
a4 1711/2 |07.01.2 |ABLAPL/185 at
g [> |SARAT DASH 020 020 44/2019 No-
22)

NIC






